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Judgement

P.G. Ajithkumar, J

1. The plaintiff in 0.S.No.78 of 2022 on the files of the Additional Sub Court-I,
Thrissur has filed this appeal. The suit was filed for recovery of money from
respondent No.11 to 16. The immovable property was attached as per the order
in I.LA.No.3 of 2022. Respondent Nos.1 to 10 filed I.A.No.5 of 2022 seeking to lift
the attachment claiming that respondent Nos.11 to 16 have no right in the
property. The Additional Sub Court allowed I.A.No.5 of 2022 and lifted the
attachment. This appeal under Section 96 read with Order XLI, Rule 1 of the
Code of Civil Procedure, 1908 is filed challenging the order dated 08.04.2022 in
I.A.No.5 of 2022.

2. This appeal was admitted on 08.07.2022. Respondents entered appearance
pursuant to notice.

3. When this matter came up for consideration today, the learned counsel
appearing for the appellant would submit that this appeal may be dismissed
without prejudice to the right of the appellant to challenge the order dated
08.04.2022 in I.A.No.5 of 2022 in I.A.No.3 of 2022 in O.S.No.78 of 2022 in
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appropriate proceedings.

Considering the above submission, this appeal is dismissed without prejudice to
the aforesaid right of the appellant.

Downloaded from CourtKutchehry — https://dev.courtkutchehry.com/judgments/ptmanuel-appellant-hash-pmmanuel... Page 2 of 2



